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(b) The Prevention of Adulteration
of food, Drugs and Cosmetics (West
Bengal Amendment) Bill, inter alia, 
provided that.

( 1) the punishment lor adultera
tion of food, drug or cosmetic, would
be imprisonment for life, unless for
adequate and special reasons the
court awaids a lower sentence

(2) When an article of food or
drug is seized from a person in the
reasonable belief that it is adultera
ted, the burden of proving that it is 
not adulterated shall be on that
person

(3) Such offences would be cog
nizable and non-bailable
(c) The Bill was assented to by

the President on 21-4-74
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Unearthing ot arms and ammunitioat
in B P , Punjab and Bihar

9506 SHRI NIHAH LASKAR:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether latest unearthing of
arms and ammunition found in the
various States like U-P, Punjab and 
Bihar shows that these arms and am
munitions are supplied by the foreign
countries,

(b) if so, whether in certain case* 
the army expeits have found this;

(c) whether the aims are also stolen
from the factories where arms and 
ammunitions are manufactured, and

(d) whether the Ministry has direc
ted tor stuct vigilance m these facto
ries and if so, to what extent?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) to <d)
Information on the .subject is being
collected from the State Governments
and will be laid on the table of the
House on receipt

Production Unit asked to Switch 
over to Coal

9507 SHRI DEV1NDER SINGH 
GARC'HA Will the Minister of IN
DUSTRIAL DEVELOPMENT AND 
SCIENCE AND TECHNOLOGY be
pleased to state

(a) the total number of production
units in the country which have been
asked to switch over to coal and as
sured of regular supply in the face ot
oil fuel scarcity in the country; and

(b) whether the response or re
action of the industry in this context
is not’ very encouraging?




